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THE DEPUTY CHAIRMAN: You may

continue later. Minister of Parliamen
tary Affairs. #

ANNOUNCEMENT RE. GOVERNMENT
BUSINESS THE MINISTER oF
COMMUNICATIONS

AND PARLIAMENTARY AFFAIRS (SHRI
SATYA NARAYAN SINHA): Madarn, win your
permission, I rise to announce that
Government Business in this House during the
week commencing 21st December, 1964, will
consist of:

(1) Consideration and passing of the
following Bills, as passed by Lok Sabha:
The Payment of Wages  (Amendment) Bill,
1964. The Foreign Exchange Regulation
(Amendment) Bill, . 1964. The Standards of
Weights  and Measures (Amendment) Bill,
1964. (2) Consideration and return of ' the
following Bills, as passed by Lok Sabha:

The Appropriation (Railways) No. 3 BUI, 1964.






